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L EATESH LOSIYAN. ..o, sonvdaughtersuite of MMAKANTLAINYAN

30829 oirns VEBTS,  BElOTIN to BZHACVIDHAN. SAYA. PATNA

service and presently working as QF EZCE. A7 B LANTABHAAK VR HAUHG TR/

give hereln below the detalis of the assets (Immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A,

given)

(Assets In jolnt name indicating the extent of joint ownership will also have to be

5‘"»

Description

Lalr

Spouse
Name(S)

Dependant-1
Nams

Dopendant-2
Hame

Ho.
[

Cash

5000+

K| e DF77 BN

Jo80+

NIL

REDz7/# RAT

NFL

Depsndant-3

Etc. Name

(i)

Deposits In
Banks, Financial
Institutions And
Nan-Banking
Financial
Campanies

2S 000+
S8Z BV M
294 #5447(
77

NIL

pE-

NIL

| il

Bonds,

Debertures and -

Shares In
companies

NFE

NEL

NI,

we

(v}

| Savings, LIC

Other financlal
institukions,
NEE, Postal

Policies, ektc

NZ&

NI &

NI&

(v}

Mator Vehicles
{detalls of
make, etc.)

, g(ﬁl.f#of

MOTEK K

NIE

(wl)

Jewellery (glve
details of
welght and
vaiug)

< 3o

VorD-/08M

{wi)

Other assats,
such ms valuas
of clalms /

Inferests

Note:

Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed

companles should be glven.
* Dependant heére means 3 person substantially dependent on the income af_tlh-e

employes,

@/a’)\ Pasue-




mfpnnrs!aﬂt-%
. Ham

mpmdam‘:-a

Hanme

- meratmﬁ{sj
- Extent (Total

iy

- Survey number(s)

:mEasuremem:} S

Nf*"

NI &

by
=Curmnt markat valug

NIL

NZL NE &

NI

and resédventiatj
Location(s)

- Burvey /door
| number(s)

- Extent {Tota)

measuremaent)

value

T3 Bulldings (Commercial

- Current market ’

NI

VAR L

NTE&

BEC,

- Locatlan(s)

- Survey Jdaoor
number(s) -

- Extent {Tmtai
measurement)

- Current market
value

Liv) | Houses ) Apartments,

A

NE-] AR

NTE

(v} | Others [such as

L {Interest In property)

N

NIZ - i

NFZ

(2) 1 glve berein baelow the detaits of my labilities / overdues to public financial

institutions and gowrnment dues:- ,
[Note : Picase glve separate detalls for each item)

&r. | dﬁekééhp@ué
Ne :

Hnm& & addroze of Bank j
Financial int‘:il:utifrns{-_i} !

AmuUnt outstanding as

QN ciddiaerrrarisoasion

: ﬁg—g artmyent (£)

{8) (i} Leans from Banks.

Inskitutions

{i} Loans from ram Financlal

NI

(iil) Governmenl Dues:

| (@) dues to departments
dealing with government
ammﬁa 1

NI+

W-B'EEI"

(b) dues to mapartménm
| deafing with supply of

NI &

electricity

[c) dues to dwpartme nts
dealing with supply of

N

fesh

ppen




d} dues to departments :
deallng with teléphones NSE
(e} dues to epartments ;

dealing with government 7 L
transport (includng | MZ
j-alrcraft and helicoptersy
(f) Other-dues; Ifany NIL

(b} | (D) Income Tax incliding ;
surcharge [Also Indicate FoA pp 4729 <
the assessment year upto
which Income Tax Return :
flled. Glve also Permarient
! ?‘ff%‘mjtﬂh”Tmb“{ﬁm”
i) Wealth Tax [Also

Indlicate the assessment NI
yoar upto which Weaith
Tax return filed.] Ll
{ (1} Sales Tax [Only in -

case of proprietary g

business] :
[ (iv) Property Tax__ NZL

€. Personal Deta]|
GPF/CPE/PRAN No. - [T 4534c426 |
Gender : = M e

. TSI TS TR 1) s

Class/Group T
=

Cadre 2 A Y Y yT, |

(Full Name e.g. B.A.S.-Bihar Adminlstrative Service,

B.5,8.- Blhar Secretariat Service ete.)

Home District in S’AM ﬂS'ﬂ ﬁ&e_— —I
I hereby declare that the above details are true to the best of my
knowledge and belief,

Signature féﬂfﬂw%,.
Name of Employee: RAJ‘(SS# AOSWAN

Place: 017, /V il T Designation:. (. f LS £ Vi TTWP#MT
Date1 057622024 Department: SZ224L, Yg@m&’d 1773 .7?/777\/14
Nota: Please sign each page of the declaration. Asset decfaration form

must be In A4 size white paper with computer typed (single side)
in préseribed format,

g




